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;,;;.s, state Fisheries Deparrrnenr ishereby constituted with the Ftttowing composition and Terms of References:

1.1 Composition

Secretary, In-charge of f isheriei of the State _C.ha11pers91
Member- 
n,lernOei 

-
Secretary (Ag riculture)

Secreta ryfl rriqationflVater Resources)

Secretary (Pa i Rai and Rural Development) Member

One Representative of leading academic/research institution in

fisheries sector at State level(to be decided by Secretary, [n-

charoe of Fisheries of the State

Convener Bank oi State Level Bankers lqtgqgg$gQ-- - - I

oiieao/Comm issioner of Fisheries Member *

_ Secretary-

I.2RolesandResponsibi|itiesofStateLeve|Approva|andMonitor.ing
Comrnittee (SLAMC)
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1. Accordingly, District Level Committee (DLC) under the Chairpersonshin 
^.District Collector/Deputy Conrmissioner of District is lrereby constituted *,,r,t,,''J

following composition and Terms of References;

1.1 Composition of the District LevelCommittee

1

2

3

Districr Co I lecto r/Dgp.g!1!o m d s s io_ n e r o{ Distriit
CEO, Zilla Parishad
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Reso u rces_, Irrigglioglp Xp4tTDA etc.
one progressive fisher or' fish fail; .f th. Dl,
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Members

5

-6_ Pistrict l
One Representative fr"r. f*** a;ffi
Institute at the Distr.ict level (to be nominated
DLC)

Fisheries Research
by Chairperson of

District Head of Fisheries

L'2 The chairpersen may nominate additionaldistrict officials as felt necessary.
1'3 The chairperson may also nominate a maximum of 2 non-official eminent

i.n"it 
of the district preferably having knowledge oi "i associated with fisheries

2'0 Rores and Responsibirities of District tever committee (DLc)

a) The DLC will be responsible for.preparation and approval of the Annual DistrictFisheries Plan and recommending to the state Lever Approval and MonitoringComminee (SLAMC).

b) The DLC will"be responsible for implementation of the pMMsy at the DistrictLevel including its supervision and monitoring.
c) The DLC will be responsible for approvallr benericiaries for Beneficiaries

oriented individual/group activities of pMMSy.
d) The DLC would be assisted by the District programme unit (Dpu) in such

districts wherever created by Government of India, Department of Fislreries.
e)' The Dl-C will undertake convergence of activities under pMMsy with

activities/interventions other Schemes and programmes at the District level.0 The DLC will facilitate fostering of linkages'witlh BanklFinancial Institutions to
the beneficiaries under pMMSy.

Chairopr.^l*
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